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THE DEPUTY CHAIRMAN: Dr.
Dasgupta, will you please be brief? I cannot
allow you to speak like this.

DR. BIPLAB DASGUPTA: Madam, | have
to run.

THE DEPUTY CHAIRMAN: Then, you
please run.

DR. BIPLAB DASGUPTA: Then, you
please run.

DR. BIPLAB DASGUPTA: In the whole
world, I have never come across an election
being conducted in such a manner where the
election Commission decides from where the
candidates should address the public meetings
....(Interruptions).... It is absurd. It cannot be
done. Similarly, the Election Commission
proposes that by November, all the States must
print the identity cards. It is something which
can never be conformed to. It is not possible. I
would like to suggest to the Government to look
into these two things because these are things
of public importance.
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Deletion of Sanskrit from three language
formula by CBSE
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“*After hearing the learned counsel for
the parties briefly, we are prima facie
of the view that the subject of Sanskrit,
which is one of the languages under
Schedule 8 of the Constiution of India,
should be included in the syllabus. The
learned counsel for the Board has very



